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dustan Steel” placed on the Table of
the House on 5th April, 1968.

(d) According to the production and
sales programme approved by the
Company for the year 1969-70, the
estimated loss should be appreciably
lower than in the preceding two years.

Establishment of Cable Factory at
Hyderabad

*770. SHRI B. K. DASCHOW-
DHURY: Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL,
TRADE AND COMPANY AFFAIRS
be pleased to state:

(a) whether the Hindustan Catles
Ltd, has planned to set up a second
Cable Factory at Hyderabad;

(b) if so, what will be the produc-
tion capacity of the factory; and

(¢) the time by which the factory
is expected to go into production?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) Yes, Sir. The
Hindustan Cables Ltd., have submitted
a proposal.

(b) 5000 Km.

(c) About 3 years after approval
is given.

M/s Hind Galvanising and Engineer-
ing Co. (P) Ltd,

_¥71. SHRI GEORGE FERNANDES:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleas-
ed to state:

(a) whether it is a fact that M/s.
Hind Galvanising and Engineering
Co. (P) Ltd. started manufacturing
and supplying oil barrels before they
claimed their capacities to Govern-
ment for manufacturing ojl barrels;

(b) whether an officer of the Direc-
torate-Genera] 'Technica] Develop-
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ment had inspected their plan{ in
1963 anq reported that they can manu-
facture barrels with improvisation of
existing machines;

(c) if so, how manufacture of
barrels by them was possible without
their installing machines specifically
for the said purpose;

(d) whether similar machines as
possessed by them at the time of their
assessment during 1964 were also pos-
sessed by other fabricators; and

(e) if so, whether capacities of
other fabricators were also assessed on
the basis on which capacity of M/s.
Hind Galvanising and Engineering Co.
(P) Ltd. was assessed and, if not, the
reasons therefor?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) to (e). The entire
matter has been gone into in detail
by the Estimates Committee in their
85th Report presented to the Lok
Sabha op the 30th April, 1969, At-
tention is invited to pages 42-52 of
that Report. The Committee have
made a number of recommendations
which are being examined by the Gov.
ernment. Government’s views will
be furnished to the Committee and a
final decision would be taken thereon
after further recommendations of
the Committee have been made
known to the Government.
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